s HEAD OFFICE
- Uttarakhand Pollution Control Board
dhdb Gauradevi Paryavaran Bh

173 ry n Bhawan

- 46-B, |.T. Park, Sahastradhara Road,

Dehradun (Uttarakhand)

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Factual and Action Taken Report in compliance of order dated
27.05.2022 passed by the Hon’ble National Green Tribunal in the matter
of Original Application No. 396 of 2022 titled as “Gopal Chanra

Vanwassi Versus SDM, Ramnagar”.

INDEX
Sr. Description of Documents Page No(s)
No.
1 | Factual and Action Taken Report 1-4

2 | ANNEXURE-1: Copy of Joint Inspection Report 5-226
with Annexure-1 to 122.

3 | ANNEXURE-2: Copies of of Show Cause notices | 226 — 240
issued on 27.08.2022.

4. | ANNEXURE-3: Copis of letter issued by Regional 241 - 248
Office on dated 06.08.2022

Date: September 12, 2022

Place: Dehradun

<




Factual and Action Taken Report
In the matter of
Original Application No. 396 of 2022

In the matter of:

Gopal Chandra Vanwassi L Applicant

Versus

SDM, Ramnagar L Respondent

BACK GOROUND

That, the Hon'ble National Green Tribunal, Principal Bench, New
Delhi, in the matter of O.A. No. 396 of 2022 titled as “Gopal Chandra
Vanwassi Versus SDM, Ramnagar” issued inter alia following
directions on 27062022

2. The factual averments made in the application require due
verification and immediate remedial action by the concerned
authorities. Accordingly, we constitute a Joint Committee of State
PCB and District Magistrate, Nainital, and direct the Joint
Committee to meet within four weeks, undertake site visits to all 16
Stone Crushers, look into the grievances of the applicant and take
remedial action by following due process of law. The State PCB
will be the Nodal agency for coordination and compliance. Factual
and Action Taken Report may cover all relevant aspects including
siting criteria, compliance with consent conditions, installation and
functioning of pollution control measures. Factual and Action
Taken Report may be furnished within two months by e-mail at
Jjudicial-ngt@gov.in preferably in the form of searchable PDF/OCR
Support PDF and not in the form of Image PDF.
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In compliance of order passed by the Hon'ble NGT, Principal Bench,

New Delhi on dated 27.05.2022, inspection of the area in question was
carried out by the officials of Joint Team on dated 21.06.2022 &
22.06.2022. Following officials were part of Joint inspection:

i)

Shri Gaurav Chatwal, Sub-District Magistrate, Ramnagar, Distt.

Nainital.

Shri Rajpal Legha, Additional Director, Geology & Mining Unit,
Directorate of Industries, Uttarakhand.

Dr. D.K. Joshi, Regional Officer, Uttarakhand Pollution Control
Board, Regional Office, Haldwani, Distt. Nainital.

Shri Vipin Chandra Pant, Tehsildar, Ramnagar, Distt. Nainital.

Shri Harish Chandra Joshi, Assistant Scientific Officer,
Uttarakhand Pollution Control Board, Regional Office,

Haldwani, Distt. Nainital.

3. FACTUAL REPORT

Observations of the Joint Committee is annexed as ANNEXURE-1.

As per report of the Joint Committee:

1.

Out of 16 stone crusher, 7 Stone Crusher/Screening Plants
namely i) M/S Ashok Stone Crusher, Village Chorpani, Tehsil
Ramnagar, Distt. Nainital, ii) M/S Pannu Stone Crusher, Village
Sobanpur, Tehsil Ramnagar, Distt. Nainital, iii) M/S Badesha
Stone Crusher, Village Jeevanandpur, Peerumadara, Tehsil
Ramnagar, Distt. Nainital, iv) M/S Guru Har Rai Stone Crusher,
Village Sobanpur, Tehsil Ramnagar, District Nainital, v) M/S

Mahabali Stone Crusher, Village Papadi, Peerumadw
2
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Ramnagar, District Nainital, vi) M/S New Ramnagar Stone
Crusher, Village Shivialpur Pandey, Railway Board, Tehsil
Ramnagar, Distt. Nainital, and vii) M/S A.B. Construction
(Screening Plant), Village Udaypuri Bandobasti, Tehsil
Ramnagar, Distt. Nainital are found to be non-complying.

8 - Stone crusher/screening plants have obtained anugya
(permission) from the State Government but yet to fully establish

and to start operation.

1 Stone crusher i.e. M/S Teg Prakash Stone Crusher has yet to
obtain anugya (permission) from the State Government and is not

established or in operation.

4, CONCLUSION

1

Based on the report of Joint Committee, 7-stone
crusher/screening plants who were non-complying, but are in
operation, have been given show cause notice for closure along
with imposition of environmental compensation under section-
31(a) of the Air (Prevention and Control of Pollution) Act, 1981
vide letter dated 27.08.2022. Copies of show cause notices are
enclosed as ANNEXURE-2.

Regional Officer, Haldwani has directed to all 8 stone
crusher/screening plants, not to establish without consent to
establish from the State Board. Copies of notices are enclosed
as ANNEXURE-3.
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ANNEXURE-T - ]
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The factual averments made in the application require due verification and immediate remedial
action by the concerned authorites. Accordingly, we constitute a Joint Committee to meet within four weeks,
undetake site visits to all 16 Stone Crushers, look into the grievances of the applicant and take remedial
action by following due process of law. The State PCB will be the Nodal agency for coordination and
compliance. Factual and Action Taken Report may cover all relevant aspects including sitting criteria,
compliance with consent conditions, installation and fuctioning of pollution control measures. Factual and
Action Taken Report may be furnished within two months by e-mail at judicial-ngt@gov.in preferably in the
form of searchable PDF/OCR Support PDF and not in the form of Image PDF.

List for further consideration on 17.08.2022
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Fig. (01) Location of the M/s Ashok Stone Crusher Unit (Source: Google Earth)
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Fig. (02) Location of the M/s Pannu Stone Crusher Unit (Source: Google Earth)

22 THE @ U9 A ER WAR WEWld dEGd @ UAE HeE-geurd / vEs /
THalHl— 7168 /2019 /1545 f&1® 19122020 & ENT Wi 8| (Gerwid—15)

23 IENEvE WA, deifE e a1 @ I S SE-1044 / VII-1/2018/8-FH BIR /17
A% 28022018 & BT e Af0-2016 T 30l 100 &7 WA €V &WAl @ WH BIR WG
Wared st 05 a¥ @ Il & wem A T 2| (Hea—16)

24 T fAefer Fae @ o3 wEm 1113/30 oo /201819 RAE 27 9 2018 EW
TH-HEAR Tedie—wR, fre-aie, e Suafa Jveny @ Jaf 27 BRaY 2023 a6
W 2| (Fera—17)

25 RF IR, WIFAT wic T ©ie, Aasd F SN Af-2015 B gR ®WH PR F W
i‘)ﬁ En_‘ﬁ LE feifta as fame 8-



%0 LolE A # FerfRa | st Pl & srqam
o [ I Ae | Ihe gd
TEN 1 100 Hrex 100 Hex @ IMF
2 !,'El%ﬂfﬁa%ﬂﬁﬁ# 300 Are¥ 300 Aex 9 oS
(@) Tworht 79, A1, | 50 Atew 50 Hiex @ AfoE
T & R g
3 aiis e (dfex, 300 #iex 300 AR @ AT
wftare, THEw, o
)
4 el e 300 HeR 300 A1eY ¥ HF
W 3T a1
AT Bm anfe
5 A 99 & UF | 300 AR 300 AR @ Ifew
TRAR 1 UF "I/
F H yEE ofEar &
T

26 TATARY] GV HRfFIH-1986 & 9 InNIEUS WH BIN /WIFT wie Afd-2021 & arfa Wi
R &g i a=et 7 ffe & <he geafa oat @ sFure 9 wewor Faae sl @ gaeE
@ 3Furer @ Refy e 2
a) wH PR/ @i § ga F faget 4 van @ ' @ @) e 3 e e | ffine

YER & A, T 9 GER ¥ SESaaR Od o U T 9 Gan Sarfed 9 | (Hara—1e)

b) ®F IR gR 14—15 fie S fime afFm a0 & wu A1 7 2| (FaE-19)

¢) ¥ IR F uRtER # Metallic Road & i far mn 2| (Fewa—20)
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pg/m? 21 wHodotHD @IS A B WY 2| (Welrd—25)
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Fig. (03) Location of the M/s Badesha Stone Crusher Unit (Source: Google Earth)
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Fig. .{Dd:l Location of the M/s G-uru Har R;i Stone Crusher Unit (Source: Google Earth)
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a) wF P/ wic § ga e gyl § van @ v @ T ) e @ s et § e
YR @ Ao, T q FEAR § JAOSAER o o I T G GER Garferd o | (Herd-48)
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PO- Peerumadara Ramnagar, Nainital
3 Brijesh Hospital, Kashipur Road, Ramnagar 89.6 7.4 246 el d—121
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AL
BEFORE THE NATIONAL GREEN TRIBUN
PRINCIPAL BEHCH

(By Video Conferencing)

Original Application No. 396,/2022

A p.'licﬂﬂ'-
Gopal Chandra Vanwassi ’
Versus
Respondent
SDM, Ramnagar
Date of hearing: 27.05.2022
MEMBER
CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGL, ;:mcm
HON’BLE DR. AFROZ AHMAD, EXPERT MEMB
ORDER
g Mr. Gopal Chandra Vanwassi son of Madan Ram resident of Ward

No.13, Valejaly Lodge Bhotiyapadaav Peerumdara, Tehsil Ram Nagar
District Nainital Uttarakhand has filed the present application
complaining that 16 stone Crushers, particulars regarding the names and
addresses of which have been given in the application, are being run in
Ram Nagar, Peerumdara, Papdi Tehsil-Ramnagar District Nainital in

violation of environmental norms, rules and regulations.

2. The factual averments made in the application require duc
verification and immediate remedial action by the concerned authorites,
Accordingly, we constitute a Joint Committee of State PCB and District
Magistrate, Nanital, and direct the Joint Committee to meet within four

weeks, undertake site visits to all 16 Stone Crushers, look into the

grievances of the applicant and take remedial action by following due

process of law. The State PCB will be the Nodal agency for coordinatio
n

and compliance. Factual and Action Taken Report may cover all re|
evanit

22
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anpects including siting criterin, complinnee with consent conditions,
inutallntion and functioning of pollution controel measures. Factual and
Action Taken Report muay be furnished within two months by e-mail
at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support

PDF and not in the form of Image PDF,

Limt for further consideration on 17.08,2022

A copy of this order along with a copy of the application be

forwarded to the State PCB & District Magistrate, Nanital by e-mail for

compliance.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

May 27, 2022
Original Application No. 396/2022
AG

T
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3 Date of Manitoring

4 Sample Collected by

45

—_— Regional Office
w Uttarakhand Pollution Control Board
‘I‘gg' Awas Vikas Colony,Haldwani (Nainital)
i
* AMBIENT AIR QUALITY MONITORING
1 Report No. AAQMIHLD/25/2022-23
2 Name of City & Address M/s Ashok Stone Crusher

Chorpani, Ramnagar
Distt-Nainital {(Uttrakhand)

21.06.2022

Sh. Ayush Negi SA
Sh. Praveen Arya MA

OBSERVATION

Parameter Monitoring Location Measured Value Standard Value
(Hgim?) {ugim’)

Suspended

Particulate About 10 meter from 5198 &00

Matter (SPM) crushing unit.

TR
_..-_J "'_ T

Scieﬁtiﬁr: Assistant

i:!\{_ -‘ri‘ - ‘\.:_ wll,
Asstt” Scientific Officer Regional Officer

A 1%
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REGIONAL OFFICE 4 6
UTTARAKIAND POLLUTION CONTROL BOARD

sl Awas Vikas Colony, Haldwani, Nainital
——— Phane : 08946-220832, , Fax %y Hi-T15008 Wl 1 wnwaepipet ik gon bn, E-mail 1 oo balduand o gl eom

e
LRPCBMWCDI‘;{}"!’{{ Eﬂl//j'/; ..{/P&’ Daye:

To, Séf/y 2 /

M/s Ashok Stone Crusher,
Vill- Chorpani, Ramnagar
Dist: Nainital

Consolidated Consent to Operate and Authorisation hereinafter referred o as the CCA (Consolidated Consent
authorization) (Fresh/Renewal/Reapplication/Expansion/) under Seetion-25 of the *Water (Prevention & Contr
of Pollution) Act, 1974" and under Section-21 of the *Air (Prevention & Control of Pollution) Act, 19817
Authorization under “Rule-5" of the “Hazardous Waste (Management, Handling and Transhoundary Movemen
Rules, 2008™ notified under “Environment (Protection) Aet, 1986™ as applicable (1o be referred hereinatler as Wart
Act, Air Act and HW Rules respectively), o
Consent No- 1042246 /,61 - _j{ﬂ M) Iy7rC Date- 30/10/2021 S

This CCA is hereby granted to M/s Asfiok Sfone ?ﬁsﬁen VATl- Chorpani, Ramnagar, Dist- Nainital. subject 10 1
provisions of the Water Act, Air Act and HW Rules"and the orders that may be made further and subject to followi

terms and conditions :-
1. CCA is granted for a period upto 31/10/2026 and valid for manufacturing of following products with Capil

Investment / Net Assets Values under Slab 345.00 Lakhs
S [ LastCCA orCTE ] Present CCA (Renewal) ]
Mo, | Product ]_Qu:mtit:r (Per ' Product Quantity (Per Month)
J | Month) J
I l. [ Stone Grits Various J 30000 MT J Stone Grits Various 30000 MT
| Size Size |
2. Specific Conditions under Water Act:
(i) The daily quantity of efQuent discharge (KLD) :-
' LastCCA Present CCA (Renewal) e
Trade Effluent NIL NIL 1
Sewage NIL 0.5 (Zero Discharge) . _:I

(i) Sewage Treatment and Disposal: The applicant shall provide comprehensive STP/Septic Tank as is required
with reference to influent quantity and quality.

3. Conditions under Air Act:-
(i) The applicant shall use following fuel and install a comprehensive control system consisting of control eguipme

as is required with reference to generation of emissions and operate and maintain the same continuously 5o s o
achieve the level of pollutants to the following standards

S. | Stack attached | Stack | Typeof | Fuel Emission Control Emission standards not |
No with height Fuel | Quantity Equipment to exceed |
| (M) ! |
" DG Set 180 KVA 30 |' HSD | 10 LitrfHir ']_.'hcﬂus.tic Enclasure with Siack I-:“p;: Ef g e

o Ambient Air Quality

||

| 1. | Suspended Particulate matter (SPM) | Not to exceed | 600ug/m’ |
In case of stoppage of !‘L_mcltiuning of air pollution control equipment, production has to be stopped immediate
and this Board has to be intimated by fax/phone/email with a report in this regard to be dispatched immediately

(ii) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure s
required for meeting the ambient noise standards for night and day time as prescribed for respective areas/zon

(Industrial, Commercial, Residential, Silence) which are as follows :-
j'— = / M W

@ Sranned with CamSranner




47

e e i ol
|-'——— Iy T Silence Ao
LS . 4 Py ok e . {F
andards for | Industrial Arca | Commercial Area Residential Arca Day ) Night @

Night

o2 Time in | Day Night Day Night Day T lime time
db{A) Leg time e time time time Hme 30 | T A
75 70 65 55 33 e —

Day time : fram 6.00 am, 1o 10,00 p.m., Night time: from 10,00 pm. 1o e
4, Conditions under HW 1ules:-

| Number of authorization and date ol issuc .

H, The Factory Manager of M/s Ashok Stone Crusher, Vill- Chorpani, s
an authorization to operate a facility for collection and storage off Hazardous Wasies. I
ion. collection and storage ol hazar

Ramnagar. Disl- Nainital. is hereby grated

11 The authorization is granted 1o operate a facility for generall
within factory premises for following category of wastes.

v, The authorization shall be in foree for a period upto 31,10.2026. . G aatin SR

- IR P g SRSl o o . ions as masy be spectiied 0

V. The authorization is subject to the conditions stated below and such conditio :

rules for the time being in force under Environment (Protection) Acl. 1980, S o
S.No. Category Quantity of Waste for which authorization . Mode ot Disposal
(Schedule-l & is being issued (MTA) [ |
Schedule-I1) ]
: | Schedule-T 5.1 0.010 | Recycable
Terms and conditions of authorization: s

L. The authorization shall comply with the provisions of the Environment (Protection) Act. 1986. and the rule:
made there under.

[l The authorization and its renewal shall be produced for inspection at the request of an officer authorized by
the SPCB/PCC.

I1l. The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous wastes without
obtaining prior permission of the SPCB/PCC,

Iv. Any unauthorized changes in personnel, equipment as working conditions as mentioned in the application b
the person authorized shall constitute a breach of his authorization.

V. It is the duty of the authorized person to take prior permission of the SPCB/PCC to close down the tacilin

VI, An application for the renewal of an authorization shall be made as laid down under these rules,

VIl.  Any other conditions for compliance as per the Guidelines issued by the MoEF or CPCB.

5. This CCA is valid only for manufacturing process of Different type of Stone Grits & Sand
J000MT/Month..
6. Compulsory documents to be submitted by the Industry/ Unit:-

(i) Annual return in Form-4 and Waste Disposal Manifest in Form-10 under HW Rules and Third Party Audit

Report.
(ii) Environment Statement in Form-V of Environment (Protection) Rules, 1986,

(iii) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.

7. Unit has to apply for renewal of CCA well in advance of 60 days of expirv of this CCA.
8. Competent Authority reserves the right to change/modifyv/add any time any condition of this CCA_
9. Unit has to comply with the other general conditions as annexed herewith. Non compliance of any provision of

this CCA and provisions of the Water Act, Air Act and HW Rules will results in legal action under the aforesaid|
Acts and Rules.
A
Regional Officer(iivy
Copy to: Member Secretary, Uttarakhand Pollution Control Board, Dehradun for kind information please.

%

-

Regional Officer(ife’

ﬁw%w’/{&%ﬂ”ﬁ%

£)
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A, Registered/AD
MY/s Pannu Stone Crusher,
Vill-Sobanpur, Ramnapgar,

Sobanpiur, Distt-Nainital, CTE:: Fresh

F’E
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Vill-Sobanpur, Ramnagar,
Sobanpiur, Distt-Nainital.
W} Jediee Stone Grits, Sand, Agreegrate ofDiss. Sizes-24000 Ton /Year.
tﬂ] {83 Fa A : River Bed Material & StoneBoulders-24000Ton/Year
BECE T TED s
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Ramnagar, Uttarakhand, India

838C+WQG, Road, Punjabi Colony, Ramnagar, Uttarakhand 244
Lat 29.316488"°

Long 79.074055"

21/06/22 05:16 PM

- 2|
61









W5 -2y
64

Udaipur Beljuri, Uttarakhand, India
837C+8C7, Udaipur Beljuri, Uttarakhand 244715, Ing

Lat 29.314601°
Long 79.071583°
21/06/22 05:22 PM
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e Regional Office
w Uttarakhand Pollution Control Board
‘1“1‘:’ Awas Vikas Carnny,Haldwaﬁni (Nainital)

AMBIENT AIR QUALITY MONITORING
1 Report No. AAQM/HLD/31/2022-23
2 Name of City & Address M/s Pannu Stone Cruhser
Vill- Sobanpur, P.O- Peerumadara
Ramnagar, Distt-Nainital (Uttrakhand)

3 Date of Monitoring 22.06.2022

4 Sample Collected by Sh. Ayush Negi SA
Sh. C.B Joshi MA

OBSERVATION
Parameter Monitoring Location Measured Value Standard Value
(Hg/m’) (Hg/m’)

Suspended
Particulate About 10 meter from 533.9 600
Matter (SPM) crushing unit,

o == e N
Scientific Assistant Assft. Scientfic Officer Regional Officer

B 9 o— v B4
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\ ey HEAD OFFICT
- T Uttarakhand Pallution Control Board
{:Iiigj’d; “Caurd Devi Pravasaran Bhawan™
i 6. 1T, |’.’-II'|$. .ill'hlr.ulh.u 1 I{n.lll Dehradun
UKPCBHO/Cond-233202Y G/ Date < [1..06.2022

To.
Mis Pannu Stone Crusher,
Vill, Sobanpor, amnagar,
st Nainital,

Consolidated Consent to Operate and Authorization hereinafter referred tooas the CCA
(Consolidated  Consent & authorization) (Renewal) under Section-25 of the “VWater
(Frevention & Control of Pollution) Act, 1974 and under Section-21 of the “Air (Prevention
& Contral of Pollution) Aet. 1981 and Authorization under “Rule-6(2)" of the “Hazardous
and Other Waste (Management and Transhoundars Movement) Rules, 20167 notified under
“Foviconment (Peatection) et 1986 as applicable (1o be rofepred hersinafter as Water Act, Air
Actand Hazardous & Other Wastes Rules, 2016 respectively

CAFID-2738 Jupphc,mun No. - 1038341
. CCA (Renewal) Date- 24.02.2021]

CCA s hereby granted 10 Ms Pannu Stone Crusher located at Vill. Sobanpur, Ramnagar, Distt-
Nainital suhyect 10 the arovisions of the Water Act. Air Aet and Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016 and the orders that mayv be made
further and subject 1o followinge terms and conditions:-

| This CCA is granted for the period upto 31.03.2026 and valid for manufacturing of
following products with Capital Investment/Net Assets Values T 1205.0 Laes. -

B phool Last CCA Present C( A I[iuu_h.nl:l__ -
Ni IProduct Cluantity Product Ouintity i
o= | (Per Month) ._ __(Per Month)
I ‘slnm Girits, Sand, 130,000 MT  Stone Grits. Sand, 1.30,000 MT
I Agaregate of Diff Aggresate of Diff
Sizes, Sizes

2. Specific Conditions under Water Act:-
() The duily quantity of cMucnt discharge (KLD) ;-

T AT T Last CCA 2 l’rﬂz;‘it_(.f,(,q 1[{1_4,”‘“ .1“ e

[ Trade Effluem il N S —— !

_ISewage 1.3 Al s gt
(it Trade EMuent Treatment and Disposal: ........._._  Nil..

(1) Sewnge Treatment and Ihspuul Tlu: applicant shall provide comprehensive Septic
ik st pits 85 5 reguieed sith e

diee 10 milusnt quantity and quals

I-II.

el

CConditions under Air Act z-
(1) The applicant shall us¢ following fuel and install a comprehensive contral ssstem ¢
al control equupment as 1s required with reference 10 generation of emissions

and maintain the same cantinuously so a5 1o achieve
sti IlllJ.IHl\

ansisting
and uperite

: the level of pollutants 1o the followine

So | Stuck attached | Stack Typeof  Fuel | Emission Emission
Nu with hiciuht Fuel Quantin Contral standards
My Equipment not to

exceed

N Y 5

B N e e




UKPCH

1 | D.G. Set (62.5 2 Hsp- | : Acoustic ' a4
KVA) X1 L=t Enclosure
g “Ambient airquality 4
I | Suspended Particulate Not to exceed 600pe/M J
matter (SPM) i o M

In cuse of stoppage of functioning of air pollntion confrol equipment, pmf:m'{mn .I'::—.:.s' ”f .F!.::
stapped immediatedy and oy Board s 1o b fitisneted h}*_fnr.t'.'Jrrh.-;.an-fw.lnn. with a report in
this regard to be dispached inmediarefy. :

(i) Noise from the D.G. Set and other source(s) should be controlled by prrmruhng an .'w:-:msm:
enclosure as is required for meeting the ambient noisc standards I!"n‘r mgllll :11_1}! day tmw_ s
prescribed for respective arcas/zones (lndustrial, Commercial, Residential, Silence) which
are a5 follows -

" Qndards | Industrial Area [Commercial Area Residential Arvea | Silence Zone 1
for Noise | Day | Night Day | Night Day Night Day | Night
level in | time time time lime time time time Ir time

| db(A)Leq | 75 70 65 35 35 45 50 40

Day time : from 6.00 aom. 1o 10,00 p.m., Night time: from 10.00 p.m. to 6.00 o.m.

1

4. Conditions under Hazavdous and Other Wastes (Management and Transboundary

Mas cment) Rules, 2016:-

(i) The Factory Manager of M/s Pannu Stone Crusher, Vill, Sobanpur, Ramnagar, Disti-
Nainital is hereby granted an authorization to operate a facility for collection and storage of
Hazardous wastes.

(i1) The authorization is granted to operate a facility for generation, collection and storage of
hazardous wastes within factory premises for following category of wastes :-

[ S.No.| Category | Quantity of Waste for which | Mode of Disposal
| (Schedule-1 & authorization is being issued

| i Schedule-11) {(MTA) -
1|_I. | Schedule 1 - 5.1 1 0.100 Reeyclable

(iii) The authorization shall be in force for the period upto 31.03.2026.

(iv) The authorization is subject 10 the conditions siated below and the such conditions as may
be specified in the rules for the time being in force under Environment (Protection) Act,
1950,

Terms and conditions of anthorization:-

(i) The authorization shall comply with the provisions of the Environment (Protection) Act,
1986, and the rules made there under,

(i) The authorization and its rerewal shall be produced for inspection at the request of an officer
authorized by the SPCB/PCC

{1i1) The person anthorized shall not rent, lend. sell. transfer or otherwise transport the hazardous
witsles without obtauung pror perinssion ol the SPCRIPPCC.

(iv) Any unauthorized changes in personnel. equipment as working conditions as mentioned in
the application by the person authorized shall constitute a breach of his auwthorization.

(v) It is the duty of the authorized person to take prior penmission of the SPCB/PCC 1o close
down the facility,

(vi) An application for the renewal of an authorization shall be made as laid down under these
rules.

(v The vt shall comply with any other conditivns specified in the guidelines 1ssued by the
MoEF&CC ar CPCB/SPCB from time to time.

This CCA is valid for Crushing & Screening process only.

. Compulsory docuwments (o he submitted by the Industey/Unit -

SO M/V

vavenmed lne M i b e nenas ase

A L g




68 Mg

(1) Annual return m Form=4 and Waste Disposal Manifest in Form-10 under Hazardous
and Other Wastes (Management and Transhoundary Movement) Rules, 2006 and
Third Party Awdit Report.

(1) Environment Statement in Form-V of Environment (Protection) Rules, 1986

(111) Quarterly compliance report of the CCA, photagraph of E'TIVAPCs/Waste Storape
Arca.

r Uit has to apply tor renewal of CCA well in advance of 60 days ol expiry ol this CCA.

5. Competent Authority reserves the vight to change/modify/add any time any condition of this
LU

9, Linit has to comply with the other general conditions as annexed herewith, Non compliance ol

amy provision of this CCA and provisions ol the Water Acet, Air Act ind Harardous and
Other Wastes (Management and Transboundary Movement) Rules, 2016 will results
leaal action under the aforesaid Acts and Rules

cretary

- ’Iurih/i:l‘/-‘f/

GI¢ Wwg " 27

Copy 10 - Regional Officer, Uttarakhand Pollution Control Board, Haldwam, Distt, Nainital
for information and compliance of the same.

"_',.;-l"-

.-'.- _-'-'r
£ ¥ _
“hiel Environment Officer
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Annexvds
Specific Conditions: o . s T s
I The Unit shall srictdy comply with the provisions of Water Act, Air & F(P) Act and
Rules Natticatwons nnple thercunde _ . It
eh This COCA valid tor crushing of vaw manerial (River Bed Materials ) obtained from legitimate

SOrdes t"ﬂh

L Phe industry shall take adeguate measures 1o control ol noise Trom ils own source so s o
comply with the st weks as may be applicable.

1 The unit shall not inerease the production eapacity as given in this CCA without prior Consent
of the Board.

3 Phe industiy sl strictiy sdhere witly the specitic and peneral conditions issoed with CCA

order. Any violation of stipulated conditions may attract legal action under the provisions ol
Water Act, Air Act and Enviconment (Protection) Act and Rules made thereunder.
6. The unit shall ensure all measures for pollution control as specificd under the Environment
(Protection) Act. 1986 and Rules made there under. Unit shall comply with the standards
stipulated for stone crushing Units under the Environment (Protection) Rules, 1986 as
amended time 1o time. so that ambient air quality not exceed preseribed limit at any time.
ot shall proside wond breaking wall along the periphery of the premises

5. Linit shall construet metallic road within premises.
9, Unit shall provide dust suppression/ containment system on all dust emitting sources
fequipment.

10, Unit shall do regular wetting of the ground within premises.

11.  Stone crusher shall be established inside the covered shed.

12, The unit shall provide green belt along the periphery.

13, Ducting system with 1D fan to be provided for suction of dust and 10 be scrubbed with water
Lhe water from scrubbing will be channelizing 10 setthing tank, The water will be re-used for
serubbing.

14, The industry shall take adequate measures to control of noise from its own source so as 1o
comply with the standards as may be applicable.

15. The Stone Crushing units/Screening Plants/Pulverisers shall strictly follow the provisions of
the Uttarakhand Stone Crasher, Screening Plunt, Mobile Stane Crusher, Mabile Screening
Plami, Pulviser Plants Hot Mix Plant, Ready mix Plant Anugya Policy, 2021 promulgated by
the State Government and shall obtained necessary permission fram the competent authority
with i stipulated time specitied m Anugya policy-2021, as amended time 1o time.

i, The industry shall ensure all safety measures and shall undertake periodical assessment by
the competent authority.

17, The unit shall not operate during night hours as defined under Noise Rules-2000).

18.  This CCA is valid for raw materials obtained from legitimate sources, only,

19, Unit shall comply with Dircetions/Orders/Guidelines issued by Hon'ble Courts/Tribunal
and/or Competent Authority Trom time to time in reference to Stone Crusher.

20, The applicant shall strictly avoid the usage of single use plastics in the premises as per
the Jist of banned single use plastics mentioned in the notification of MoEF&CC,
Government of India dated 12082021 and notification of Uttarakhand Government
issued vide letter no, B4XXVIT-1-20-13(012000 dated 16.02.2021.

21.  The unit shall strictly adbere 1o provisions of Water Act. Air Act & IE(P) Act and
RulesNotification made thereunder,

General Conditions;:-

. The applicant shall set analyze the samples of effluent/emission’hazardous wastes at least
onee i a three month from the labaratory recognized by the MoEl and shall repont 10 the
LKEPCH.

.

2. The applicant shall however, not without the prior consent of the Board bring into use any
new or altered outlet for the discharge of effluent or gases emission or sewage waste from the

srpat
10

- Fhe applicant *=-‘1-'-'|_! _11Fiﬂ-'1!,'~ comply with conditions of this CCA and submit compliance repon
of stipulated conditions within 30 davs of receipt of this CCAL I, any point of time, it is

AL Be 9,, Mwﬂ(f
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1.

14

13,
16.
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f":_!llnd‘ {llf’tl the industry is not complying with stipulated conditions or any further
Ei}ttttlonflnstructioii issued by the Board, legal action shall be initiated against the applicant.
The applicant shall maintain good housekeeping. All valves/pipes/sewer/drains etc. must be
leak-proof.

Phe industes shall provide winiterrapied entry o Pollution Control equipment for smooth
sampling/monitoring ol efficiency of pollution control measures.,

The industry shall provide “Inspection Book™ at the time of inspection to the Board’s ﬂmﬂi*""f’*-
Whenever due 1o any accident or other unforeseen act or event, such emission occurs or is
apprehended to occur in excess of standards laid down, such information shall be reported 10
the Board™s offices and all other concerned offices. In case of failure of pollution control
cquipment, the production process connected 1o it shall be stopped with immediate elfect.

The industrs shall operate in a manner so that all emissions be emitted through designated
chimney/stack only. :

In case of any damage to the agriculture productivity, human habitation Flc. h}’rll‘lﬂ operation
of industry, it shall be imperative to stop production in the industry with :mmcclr:llte effect and
such information shall be reported to Board’s offices. The industry shall be liable to pay
compensation also in such cases as decided by the Competent Authority. . _
The applicant shall apply before the 60 days of expiry of CCA or any change in prmlu-:ur‘m
tvpes! production capacity/manufacturing process/capacity enhancement elc. or any change mn
elfluent discharge point or emission point.

The Board reserves the right 10 revoke/add/modify any stipulated condition issued along with
CCA, as may be necessary.

The person authorized shall not rent, lend, sell, ransfer or otherwise transport the hazardous
waste without obtaining prior permission of the Board.

Anv unauthorized change in personnel, equipment as working condition as mentioned i the
application by the person authorized shall constitute a breach of his authorization,

It is the dutv of the authorized person to take prior permission of the Board to close down the
facility.

The authorization 1s valid for temporary storage of Hazardous Waste within premises only.

The authorized agency shall ensure that on-line data with regard to quantity and nature ol
hazardous chemicals being used in the plant as well as air emission and waste generated within
premises is displayed on Display Board of size 6x4 feet outside the main factory gate within
premises.

It is duty of the authorized person w take prior permission of this Board 1o close and cleanup
the facility for treatment, storage and disposal of hazardous waste.

Before the hazardous waste is stored or dumped in the facility. applicant must conduct
detailed physical and chemical analysis of hazardous waste sample and repont to the Board,
The storage area should be fenced properly and Sign/Notice Board indicating ‘Danger” and
‘Hazardous® shall be displayed at appropriate position both in Hindi and Fralish.

The industry shall store used oil/spent oil waste in sealed drums placed on ipervious floor
under covered shed. Hazardous waste i' required shall be sold only o Registered
Heeyelers/He-processors,

In case of any transportation of hazardous waste, the details in Form-10 of the

Hazardous &
Other Wastes Rules, 2016 shall be submitted to the Board.

oLy B e
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IFMS e-Challan "\Elaﬂ’j-m Reff. No. - cr

e Utial akhand Treasury Form-209(1)
b Financial Handbook Vol. V, Part- Il
4 Form No. 43A(1)

(See Paragraph 417 and 478)
Challan form for depositing amount

Name of the Treasury/Sub-Treasury/Bank/Bank Branch -State Bank Of India (Payment Gateway)

Status ; (S) Completed successfully.

4 Name of the person (designation if necessary or PANNU STONE CRUSHER
Organization on whose behalf amount is being paid.

2 | Address VILL. SOBANPUR, PEERUMADARA,
RAMNAGAR, NAINITAL Uttarakhand
244715

3 | Registration Number (if necessary)

4 | Full details of amount to be deposited (for which

purpose and in favour of) Boundary wall fencing Challan

5 | Gross value of Challan 200000
6 MNet value of Challan 200000
7 Deaprtment Director Industries
8 | Related office for which challan is to be deposit Dy Director Geology Mines Haldwani
9 | Full details of Head of Account (0853 - Non-ferrous mining and metallurgy
industry
10 13 Digit code of Head of Alc As per details below
SL No. Services i Detail Head Amount
1 Mineral Concession Fee rent and interest charges. 0853001020100 200000
Total Challan Amount- 200000
Amount (in words) - Rs. Two Lakh only
Signature of departmental officer with seal PANNU STONE CRUSHER
Challan No- 08530622E0055317 Amount in Figure{Rs.) - 200000
Date - 28-JUN-2022 Amount in words - Rs. Two Lakh only

Received Through

Bank Reff. No. - CPABUINRU9

State Bank Of India (Payment Gateway)
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8 Jivannandpur Beljuri, Uttarakhand, India

N Unnamed Road, Jivannandpur Beljuri, Uttarakhand 244
L Lat 29.312199°

B Long 79.079072°

B 21/06/22 04:07 PM
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1 Report No.

2 MName of City & Address

3 Date of Monitoring

4 Sample Collected by

OBSERVATION

Regional Office
Uttarakhand Pollution Control Board
Awas Vikas Colony,Haldwani (Nainital)

g5~ 4o
94

AMBIENT AIR QUALITY MONITORING

AAQM/HLD/30/2022-23

M/s Badesha Stone Crusher

Vill- Jeevanandpur,

P O- Peerumadara

Ramnagar, Distt-Nainital (Uttrakhand)

22 .06 2022

Sh. Ayush Negi SA
Sh. Pravin Arya MA

Parameater

Monitoring Location

Measured Value Standard Value

(Hg/m’)

Suspended
Particulate
Matter (SPM)

About 10 meter from 5691

crushing unit,

(Hgim’)

600

K

Scientific Assistant

A

L]

oy,

H
i

Asstt. Scientific Officer

4 bt

N e

Regicnal Officer
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== HEAD OFFICE m =1
PR AT Uttaealchamd Pollution Control Bowed %

“Ganri Devi Pravavaran Bhawnn"
LT, Park, Sabasteadbaen Rowd, Deheadun

Wah  smwmon wepgsleoal g bin, 1 omiaild o wiank e b g albsg g
'l S il'l'l-l:"‘I !h‘niltl Fuia toi

Jult,

URPCBIIO/Con/l-0/2021/ | QS Dute: 0).10L2021
REGD, POST,
To,
Mis Badesha Stone Crushier,
Jeevanandpur, Perrumadara,
Pehsil-Ramnagar, Distt-Nainital,

Consolidated Consent to Operate and Authorvieation hevcinafter velerved o as the CCA
(Consolidated Consent & authorization)  (Renewal) wnder  Seetion-25 of  the “*Water
(Prevention & Control of Pollution) Act, 19747 amd  under Section=21 of the *Air (Prevention
& Control of Pollution) Act, 1951 and Authorvization under *Rule-6(2)" of the “Hazardous
and Other Waste (Management and Transhoundary Movement) Rules, 2006" naotificd under
“Enviromment (Proteetion) Aet, 1986™ as applicable (1o be relerred hereinalier as Water Acet, Air
Actand Hazardous & Other Wastes Rules, 2006 respectively).

h("__-\_l‘:_lﬁT'i"_ﬁ--l- S S o .f"a.ll.jlli'l.':l.lillll Mo, - ITZIII.H".I'
CCA (Renewal)  Date-22.09.2021

COA s hereby granted 10 M/s Badesha Stone Crnsher located ot Jeevanandpur, Perrumadara,
Tehsil-Ramnagar, Distt-Nainital subject to the provisions ol the Water Act, Air Aet and
Hazardous and Other Wastes (Management and Transhouwmlary Movement) Rules, 2006 and
the orders that may be made turther and subjeet 1o lollowing terms and conditions:-

1
1.

This CCA is gramted for the period upto 31032031 and valid for manulactoring of
following products with Capital Investment/Net Assets "x-":tltu:n‘?r 1115.00 Lacs.:

s. r Last CCA B Present E_L_.r\_{llunuwulj
No, Product Quantity Praducet | Quantity
L APer Manthy) | _(Per Month)
| Stone Grits & Sand of srooomT Stone Grits & Sand [ BIOOOMT
. different size : - Jof {|I|TL‘TLI'II_\UL____L_ o

2. Specilic Conditions under Water Act:-
(i) The daily quantity of efMuent discharge (KLD) -

"

| 1 CCA_ | Tresent CCA (Renewal) |
ii____'!:ml.lu—l'lmnl I Mil. L ) — _h_i'_i_i_.___—l
| Sewape o 1.0 e | . I

(i) Trade EMuent Treatment and Disposal: ... Nil.........
(i) Sewage Treatment and Disposal: The applicant shall provide comprehensive Septic
Tank/soak pits as is required with reference to influent quantity and quality,

3. Comditions under Air Avt -
(i) The applicant shall use following fuel amd install o comprehensive control system consisting
al control equipment as is requived with reference to generation of emissions and operate

and mamtain the same continuously so as 1o achieve the level ol pollutants o the following
st |||;!~.

i = S e i
l 5. ‘ "'il.“.lt H{1 IL]H‘II:l | Hi.ilh T}'|I|: il Fuel I imission

Fmission
M with } livight Fuel | Quantity Contral standards
I_ ' 1 (N11) | Equipment | not e
ook, == N | exceed
1 N.G. Sel ‘ [!‘I” lfﬁ I 1|,|"| I Acouslie *
| | POORVAIXE | | Linclosure

b = w‘«}‘ﬁef/z/

S L LT T B PP g PN o R —



S

ERiE Set T 1 T T3 Lir Hr g Acoustic . BF
LGORVA) XL | | ! . Enclosure : —
3 | D.G. Set ‘ 3 | 118D | 40 Lur/Hr | Agoustic .

320 KVAY XL | [ ! | Enclosure -
1 I i ' N

Ambient air quality .

|1 | Suspended Particulate i Not to exceed ' 600ug M

- | matter (5PN | |

L]

e e B
In case of stoppage of functioning of wir pollution control cquipment, production £23s 10 :

stopped immedintely and this Board has to be intimated by fax phane il witdl a repori in

this regard 1o be dispatched immediately.

(i) Noise from the D.G. Set and other source(s) should be controlled by providing an acousne

enclosure as is required for meeting the ambient noise standards for night and day ume 2s
prescribed for respective areas'zones (Industrial, Commercial, Residential. Silence) w hich

are as {ollows :-

Standards | Industrial Area |Commercial Area | Residential Area  Silence Zone
for Noise | Day | Night Day Night | Day l Night Day | Night
level in | time | time time time time | time | time | time
db(A) Leg 5 | &G | 58 | 3 | 45 30 40

Day time : from 6.00 2.m. to 10.00 p.m.. Night time: from 10.00 pm. w0 6.0 am.

Conditions under Hazardous and Other Wastes (Management and Transboundary

Movement) Rules. 2016:-

(i) The Factory Manager of M/s Badesha Stone Crusher, Jeevanandpur. Perrumadara,
Tehsil-Ramnagar, Distt-Nainital is hereby granted an authorization w operate a faciliny for

collection and storage of Hazardous wastes.

(i1) The authorization is granted to operate a facility for generanon, collection and siorage of

hazardous wastes within factory premises for following categony of wastes :-

S.No. Category Quantity of Waste for which | Mode of Disposal 1'
(Schedule-1 & authorization is being issued '
Schedule-11) (MTA)
I Schedule 1-35.1 0.200 Recvelable

(iii) The authorization shall be in force for the period upto 31.03.2031.

(iv) The authorization is subject to the conditions stated below and the such conditions as may
be specified in the rules for the time being in force under Environment (Protection) Act,
1956.

Terms and conditions of authorization:-

(i) The authorization shall comply with the provisions of the Environment (Protection) Act.
1936, and the rules made there under.

(i) The authorization and its renewal shall be produced for inspection at the request of an otficer
authorized by the SPCB/PCC,

(ii1) The person authorized shall not rent, lend. sell, transfer or otherwise tmnsport the hazardous
wastes without obtaining prior permission of the SPCBPCC.

(iv) Any unauthorized changes in personnel, equipment as working conditions a3 mentioned in
the application by the person authorized shall constitute a breach of his authorization.

(v) It is the duty of the authorized person 1o take prior permission of the SPCB/PCC to close
down the facility.

(vi) An application for the renewal of an awthorization shall be made as laid down under these
rules,

{vii) The unit shall comply with any other conditions specified in the guidelines 1ssued by the

MoEF&CC or CPCB/SPCR from time 1o ume.

This CCA is valid for Crushing & Screening process only

e
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Compulsory documents to e submitted by the Industry/Unit - .9
(1) Annual return in Form-4 and Waste Disposal Manifest in Form-10 under Hazardous
and Other Wastes (Management and Transhoundary Movement) Rules, 2016 and
Third Party Audit Report,
(i) Environment Statement in Form-V ol Environment (Protection) Rules, 1986.
(1) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage

Avea,
7. Unit has to apply for renewal of CCA well in advance of 60 days of expiry of this CCA.
8. Comperent Authority reserves the right to change/modify/add any time any condition of this
CCA.
Y. Unit has to comply with the other general conditions as annexed herewith. Non compliance of

any provision of this CCA and provisions of the Water Act, Air Act and Hazardous and
Other Wastes (Management and Transbhoundary Movement) Rules, 2016 will results in
legal action under the aforesaid Acts and Rules

Q{LME \ber clary
Copy 1o :- Regional Officer, Uttarakhand Pollution Control Board, Haldwani, Distt. Nainital

for information and compliance of the same. VQ,—
I
21t

Chief Environment Offic

“Cor
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Specific Conditions
': .: . @ = " -
I, The Unit shall strictly comply with the provisions of Water Act, Air & E(P) Act and

Rules/Notifications made thereunder.

5. This CCA valid for erushing of raw material (River Bed Materials) obtained from legitimate
sourees only, o .
3. The industry shall ke adeguate measures 1o control ol noise lrom its own source so as to

comply with the standards as may be applicable. _

4. The unit shall not increase the production capacity as given in this CCA without prior Consent

of the Board.

The industry shall strictly adhere with the specific and general conditions issued with CCA

order. Any violation of stipulated conditions may attract legal action under the provisions of

Water Act, Air Act and Environment (Protection) Aet and Rules made thereunder.

6. The unit shall ensure all measures for pollution control as specified under the Environment
(Protection) Act, 1986 and Rules made there under. Unit shall comply with the standards
stipulated for stone crushing Units under the Environment (Protection) Rules, 1986 as
amended time to time, so that ambient air quality not exceed prescribed limit at any time.

7. Unit shall provide wind breaking wall along the periphery of the premises.

Unit shall construct metallic road within premises.

9. Unit shall provide dust suppression/ containment system on all dust emitting sources
fequipment.

10.  Unit shall do regular wetting of the ground within premises.
11.  Stone crusher shall be established inside the covered shed.

L

=

12, Ducting system with 1D fan 1o be provided for suction of dust and to be scrubbed with water.
The water from scrubbing will be channelizing to settling tank. The water will be re-used for
scrubbing.

I13.  The industry shall ensure interlocking of air pollution control devices and production
processes.

14, The industry shall 1ake adequate measures to control of noise from its own source so as to
comply with the standards as may be applicable.

15.  The Stone Crushing units/Screening Plants/Pulverisers shall strictly follow the provisions of
the Untarakhand Stone Crusher, Screening Plant, Mobile Stone Crusher, Mobile Screening
Plamt, Pulviser Plants Hot Mix Plant, Ready mix Plant Anugya Policy, 2021 promulgated by
the State Government and shall obtained necessary permission from the competent authority
with in stipulated time specified in Anugya policy-2021, as amended time to time.

16, The industry shall ensure all safety measures and shall undertake periodical assessment by
the competent authority.

17.  The unit shall not operate during night hours as defined under Noise Rules-2000.

18.  This CCA is valid for raw materials obtained {rom legitimate sources, only.

19, Unit shall comply with Direetions/Orders/Guidelines issued by Hon’ble Courts/Tribunal
and/or Competent Authority from time to time in reference to Stone Crusher.

20. ‘The unit shall strictly adhere to provisions of Water Act, Air Act & E(P) Act and
Rules/Notilication made thereunder,

General Conditions:-

l. The applicant shall get analyze the samples of effluent/emission/hazardous wastes at least
once in a three month from the laboratory recognized by the MoEF and shall report to the
UKPCB.

2 The applicant shall however, not without the prior consent of the Board bring into use any
new or altered outlet for the discharge of effluent or gases emission or sewage waste from the
unit.

3. The applicant shall strictly comply with conditions of this CCA and submit compliance report

of stipulated conditions within 30 days of receipt of this CCA. If, at any point of time, it is
found that the industry is not complying with stipulated conditions or any further
direction/instruction issued by the Board, legal action shall be initiated against the applicant.

® = == 4 fet
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1.

o~ 99 wEmn
ic,-:\-.;l.?:::i.!lﬂ shall mamiain sood househeeping. All valves/pipes/sewer/diaing ete. must be
L = . .
:;::;i:;;j::;i:?“‘:::::}E:l!‘r::}:l!ll:‘ ‘Eminlq.'trfiplu:u.l vntty 1o Pollution Control equipment for smooth
The il!d':ls[rv o) Lfk ,"l ‘l.uum.:} -.:-I |mllul.ul1l1~. unnlru:l measures. N
Whenouse T L provide “tnspection Book™ at the time of inspection to the Board's officials.
WENEVET due o any accident or other ifisreseen act or event, such emission occurs or is
apprehended to veeur M Btk ol e dsle b : TG NS . T
; A excess of stamdards Tad down, such information shall be reported to
the _I!u;ud S oftices and all other concerned offices. In ease of failwe of pollution control
campment. the production process comeeted to it shall be stopped with immediate effect,
1"_'-‘ mdustey shall operate i a manner so that all emissions be emitted through designated
H.‘hll'llllﬂ'}' stack only,
hi_‘-_?i‘h‘k‘ ol any damage to the agriculture productivity, human habitation ete. by the operation
ot mdustey, it shall be imperative to stop production in the mdustry with immediate effect and
such intormation shall be reported 1o Boand's offices. The industry shall be liable to pay
compensation also in such eases as decided by the Competent Authority,
The applicant shall apply before the 60 days of expiry of CCA or any change in production
Wvpes’ production capacity/manufacturing process/capacity enhancement ele. or any change in
efMluent discharge point or emission point.
The Board reserves the right to revoke/add/modily any stipulated condition issued along with
CCA. as may be necessary.
The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
waste without obtaining prior permission of the Board.
Any unauthorized change in personnel, equipment as working condition as mentioned in the
application by the person authorized shall constitute a breach of his authorization,
It is the duty of the amhorized person to take prior permission of the Board to close down the
facility.
The authorization is valid for temporary storage of Hazardous Waste within premises only.
The authorized agency shall ensure that on-line data with regard to quantity and nature of
hazardous chemicals being used in the plant as well as air emission and waste generated within
premises is displayed on Display Board of size 6x4 feet outside the main factory gate within
Pr:.‘]'l]tSl."S.
It is duty of the authorized person 1o take prior permission of this Board to close and ¢izanup
the facility for treatment, storage and disposal of hazardous waste.
Before the hazardous waste is stored or dumped in the facility, applicant must conduct a
detailed physical and chemical analysis of hazardous waste sample and report to the Board.
The storage aren should be fenced properly and Sign/Notice Board indicating ‘Danger’ and
*Hazardous® shall be displayed at appropriate position both in Hindi and English.
The industry shall store used oil/spent oil waste in sealed drums placed on impervious floor
under covered shed. Hazardous waste if required shall be sold only to Registered
Recyelers/Re-processors.

In case of any transportation of hazardous waste, the details in Form-10 of the Hazardous &
Other Wastes Rules, 2016 shall be submined to the Board.

2711 '11

Chicl Environment Officer

o
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Uttarakhand

e-Challan

Treasury Form-209(1)
Financial Handbook Vol. V, Part- Il
Form No. 43A(1)

(See Paragraph 417 and 478)
Challan form for depositing amount

Bank Reff. No. - CPABUKZTBE

Name of the Treasury/Sub-Treasury/Bank/Bank Branch -State Bank Of India (Payment Gateway)

Status : (S) Completed successfully.

1 Name of the person (designation if necessary or BADESHA STONE CRUSHER
Organization on whose behalf amount is being paid.
2 | Address JEEVANANDPUR, PEERUMADARA
RAMNAGAR, NAINITAL Uttarakhand
244715
3 | Registration Number (if necessary)
4 | Full details of amount to be deposited (for which :
purpose and in favour of) Enq'ndary v..rall and Covered facan_g Amount
against 21 jun 2022 Joint Inspection
5 Gross value of Challan 200000
6 | Met value of Challan 200000
i
7 | Deaprtment Director Industries
8 Related office for which challan is to be deposit District Mine Officer Nainital
8 | Full details of Head of Account 0853 - Non-ferrous mining and metallurgy
industry
10 13 Digit code of Head of Alc _¢ As per details below
SL No. Services Detail Head Amount
1 Mineral Concession Fee rent and :nterest charges 0353001020113{] 200000
“Total Challan Amount- 200000
Amount (in words) - Rs. Two Lakh only
Signature of departmental officer with seal BADESHA STONE CRUSHER

— e e S

Challan No- 08530622ZE0057630

Date - 29-JUN-2022

Amount in Figure(Rs.)

- 200000

Amount in words - Rs, Two Lakh only

Received Through

Bank Reff. No. - CPABUKZTBG

State Bank Of India (Payment Gateway)

\
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féar Y

i # Registered/AD
:;1: :!:nﬁ? lll;l-l :?;_Rm Stone Crusher., E Egg ].; ;:.355 1‘
:}::l:_g;:-:{; ;:.T‘[:ur. Tehsil-Ramnagar. | Outward No-

fawy o~ yfaaita yeEm @t {& T ag m @ e ﬁ FEAlT UF (Consent to Establish) feelwa
RIS,

Ul I Fuwd aNe ¥HEE T3 K@ 24.01.2018 (INWARD : 97892) U dcieaail
difn s @ Frlam s vd Tl @ O qEen d wem R o vd Wi o
o el @ aw d ade & wrlaofe v @ gReam @ Geafufea R et od wae odlf 3
afde JAuGa B 94 @ Fw FE el vafa o fefa RRn o )
1. 9 Ewerd gEed uN fowelfEa e oot & B & Gvfa B ow owm & -

ﬁs} = d . 1 Khasra No : '!4!'r‘lil.l,_filingi'u.‘énhau.[-nn', +|+Eh5i]-Rull;r-lllgHr¢ !li.'itl+1
| Nainital.

| o) s - T Grits and Sand-24000M T/ Month,

o) Hﬁm . River Bed Material- 141}“““—[;““““' = ———

() P m I T

6) wer g : | HSD for DG Set (360KVA) x 1Nos and (82.5KVA) x 1Nos.
wqmﬁwwn%ﬂﬁﬁﬁ"ywmmrgamrqmﬁwm
FAWS F |

(]

- 30 & Wit WS W, Te e uitedl, JmaR gfgm FE aur o vew fagem &l
e @ WNE d & 8 v R 5w emieg # e & & o afm or Tew it
&1l

3- 300 IHE & UHEW FCe 07 OF WEW 94 #, J€ 06 & 9§ 9% ¥ o9 ufre e

e @ s waals (Clo) TS § B e 9F 8 Ilg TRER (CTO) WIT T XY E

I W we @ [ 3 e A e g @ it weel antew Wl @l s @ v

yoeE @ IEE P B) BN GWEA @ e @ w R O AR 3w e @ IeueE

ad el & A s At S lofae oiiesd & el 3owm 3 Reg B et W g @

flte aEtad & @ T 3

s @ qhew sae & qd s ontem g wd & Srllew ghfies s )

We] IHCE B A 0.27B0w0/ida J 34&3 & gt Sied Ui, 35OE @ ddENe @ A H

ien & & fFeafla B o9

6- 3T g Y INAR F IWEE Yenedd e wd

2. 3Em shd W PR aw e mﬂwm@wﬁ:e’m

V- uF WG & deda W Rene 24012008 ¥ Ra® 23.01.2023 @B @ el B fw W

=,
L}

'l'f.

"-.._'T'J-L
9. 300 W Toed s ven § Bw am B e ag gvew wr AE aEw B aEE 7
10- 309§ FRE gv e wEt o vEn Yl fewm ok B oww, oy A s@ o @

aaEal 4 &

A —-— "\, Em: Ib G L

inus Consent-Reject | COA Order S NOC Ordes (PCR) Uploaded in XGN on 05002008 16:28:15 from 1P Na: 11722380133,

R. 21895-Shri CGaru Har Rai Stone O rusher sccepis the LEGAL responsibility

and undertakes that the furoished information is CORRECT & ACCURATE.
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v Previows Consent-Heject - CONA Order { NOC Order (PCH) Uplosded in XGX on 05062018 16:28:15 1 150034,
B. 2IR95-Shri Corw Har Rai Stene Crusher sceepts the LEGAL responsibility
and undertakes that the Turaished information s CORRECT & ACCURATE.




A, Any Specific Information €
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1 Report No.

2 MName of City & Address

3 Date of Manitoring

4 Sample Collected by

Regional Office
Uttarakhand Pollution Control Board

Awas Vikas Colony,Haldwani (Nainital)

AMBIENT AIR QUALITY MONITORING

AAQM/HLD/32/2022-23

et - 56
118

M/s Shri Guru Hari Rai Stone Crusher
Vill- Scbanpur, P.O- Peerumadara
Ramnagar, Distt-Nainital (Uttrakhand)

22.06.2022

Sh. Ayush Negi SA

Sh. Ravindra Singh Jarout MA

OBSERVATION
Parameter Monitoring Location Measured Value Standard Value
fug/m?) (Hg/m?)
Suspended
Particulate About 10 meter from 583.3 600
Matter (SPM) crushing unit.
! a ]
— jp 3 H r.ﬁ.- il A

Sci&ntific 'Assistant

|

Asstt Scientific Officer

e

Regia;ai Officer
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;Fﬁ Uttarakhand Pollution Control Board
N “Gauri Devi Prayvavaran Bhawan™
468, LT. Park, Sahastradhara Road, Dehra Dun
UKPCB/HO/Con/S-543/2020/ ) oy Date: 29.€.)6 )2

REGD. POST
To,
M/s Shri Guru Har Rai Stone Crusher,
Khasra No: 94Min
Vill-Sobanpur, Ramnagar,
Distt-Nainital.

Consolidated Consent to Operate and Authorization hercinalter referred to as the CCA
{Consolidated Consent & authorization) (Renewal) under Section-25 of the *Waier
(Prevention & Control of Pollution) Act, 1974" and under Section-21 of the “Air (Prevention
& Control of Pollution) Act, 1981" and Authorization under “Rule-6(2)" of the “Hazardous
and Other Waste (Management and Transboundary Movement) Rules, 20016" notified under
“Eavironment (Protection) Act, 1986" as applicable (to be referred heremafter as Water Act. Air
Act and Hazardous & Other Wastes Rules, 2016 respectively)

PCBID -21895 Inward 1) - 265612

CCA (Renewal) |
- Consent No. 40575/ — Date : 01-06-2020 B
COA s hereby granted to MYs Shri Gurn Har Rai Stone Crusher,Khasra No: 94Min, Vill-
Sobanpur, Ramnagar, Distt-Nainital subject 1o the provisions of the Water Act, Air Act and
Hazardous & Other Wastes Rules, 2016 and the orders that may be made further and subject to
following terms and conditions :-
1. This CCA is granted for a period upto 31-03-2022 and valid for manufacturing of

following products with Capital Investment / Net Assets Values 16.50Crs:-

sl hastCCA | Present CCA (Renewal)
No. Product I Quantity | Product Quantity

| (Per Month) {Per Month)
1. | Stone Grits,Sand | 29000M.T. | Stone Grits,Sand | 24000M_]

2. Specific Conditions under Water Act -
(1) The daily quantity of effluent discharge (KLD) -
Last CCA

- 4 1’3.-5:.'!;:'_.'{.:{1 (Renewal)

Trade Effluent | NIL - NI .!
- xS | = parcy : — e — -
Sewage | 7 | = o 2.0 _ |
(11} Trade EMuent Treatment and Disposal: «-eeeeeeneeeees 1

(i) Sewage Treatment and Disposal: The applicant shall provide comprehensive Septic Tank
& Soak Pit as is required with reference to influent quantity and quality.

3 Conditions under Air Act -

(1) T'he applicant shall use following fuel and install a comprehensive control system consisting
uf control equipment as is required with reference to gencration of emissions and operate
and maintain the same continuously so as 1o achieve the level of pollutants to the following
standards

_ﬁr - Ly Eﬁ'ﬂ,/y
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S, Stack Stack | Type of Fuel | FEmission | Emission |
No | attached with | height Fuel Quantity Control standards
. (M) ! Equipment not to
- T X ._i B exceed
I. | D.G. Set rl HSD | 20Ltr/Day Acoustic | =
(F360KVA) x] Enclosure
2. | D.G. Set 2 HSD | 10Lw/Day | Acousic | -
1 (82.5KVA) x! | | | Enclosure
e ~_ Ambient air quality . L
1] Suspended Particulate Not to exceed _ﬁ_ﬂ'ﬂug.’M' Bl
| matter (5PM) e . =

In case of stappage of finctioning of air pollution control equipment, production has to bhe
stopped immediately and this Board has to be imtimated by fax/phone/email with a report in
this regard to be dispatched immediately.

(1) Noise from the DGl Set and other source(s) should be comtrolled by providing an acoustic
enclosure as 15 required for meeting the ambient noise standards for night and day time as
prescribed for respective areas/zones (Industrial, Commercial, Residential. Silence) which
are as follows :-

 Standards | Industrial Area {[{:q_n_u_r_lqruia_l Area | Residential Aren Silenee Zone
' for  Noise Day ; Night May Night [yay Night ]I Iy | Night
|level  in | time | time | time _| time |} time _._|_.._“E1£_T:. time |
|db(A)Leq | 75 | 70 | 65 55 55 45 | 50 40

Day time @ Trom 6000 wm. o 10000 pan., Night ome from 10,00 pome 1o 6.00 a.m

4 Conditions under Hazardous & Other Wastes Rules, 20016 -

(1) Number of anthorization and date of {85U¢ | —mmemmrrmmrrmme s e eee

(i The Factory Manager of M/s Shri Guro Har Rai Stone Crusher,Khasra No: 94Min,
Vill-Sobanpur, Ramnagar, Distt-Nainital is hereby granted an authorization to operate a
tacility for collection and storage of Hazardous wastes

(111} The authorization is granted to operate a facility for generation. collection and storage of
hazardous wastes within factory premises for following category of wastes -

_H_Pﬁq]—_‘ Category ] Quantity of Waste for which ' Mode of Disposal
' (schedule-1 & authorization is being issued
- Schedule-11) ! (MTA)
| [ _Schedule | - 5§ T o100 Recyclable. J

tivy The authorization shall be in torce for a period up to 31-03-22,

(vl The auwthorization 15 subject to the conditions stated below and such conditions as may be
specified i the rules for the time being in force under Environment (Protection) Act,
1986,

Terms and conditions of authorization:-

(i} The authorization shall comply with the provisions of the Environment (Protection) Act,
1986, and the rules made there under.

(i) The authorization and its renewal shall be produced for inspection at the request of an officer
authorized by the SPCR/PCC

(i) The person authorized shall not rent. lend, sell. transfer or otherwise transpont the hazardous
wastes without obtmning prior permission of the SPCH/PCC,

() Any unauthorized changes in personnel, equipment as working conditions as mentioned in
the application by the person authorzed shall constitute a breach of lns authonzation

(v) It is the duty of the authorized person to take prior permission of the SPCR/PCC 10 close
down the Faciliry

{vi) An application for the renewal of an authorization shall be made as laid down under these
rules

W 7 ow e -
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Copy to - Regional Officer. Uttarakhand Pollution Control Board, Haldwani for |

121 UKPCB

(vit) The unit shall comply with any other conditions specified i the guidelines issued by the

MobEF or CPCR/SPCB from time o Lime,

Ihis CCA s valid for Stone Crushing process only.

Compulsory documents to be submitted by the Industry/Unit -

(1) Annual return in Form-4 and Waste Disposal Manifest in Form-10 under Hazardous
& Other Wastes Rules, 2016 and Third Party Audit Report,

(i1} Eovironment Statement in Form-V of Environment (Protection) Rules, 1986.

(iii) Quarnterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage
Arei.

Unit has o apply for renewal of CCA well in advance of 60 days of expiry of this CCA.

Competent Authority reserves the right to change/modify/add any time any condition of this

COCA,

LInit has to comply with the other general conditions as annexed herewith. Non compliance

ol any provision of this CCA and provisions of the Water Act. Air Act and Hazardous &

Other Wastes Rules, 2006 will results in legal action under the aforesaid Acts and Rules

LInit Shall Obey any Direction/Guidelines/Order issued by Hon"ble Courts/Tribunal time 1o

time in reference to Stone Crushe

e Umit Shall comply all the conditions mentioned in Uttarakhand Gove, permission letter

no.- 1698 1 Vvii-1/34-stone erusher/2016, dated 03-01-2017

Member Sd

rimation

and complhiance of the same.

-

Chiefl Environment Officer

=
\
<
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Annexure

Specific Conditions:

The applicant shall provide [S1 mark water meter to each water supply source and shall regularly submit
returns of water consumption in the preseribed form and pay the cess as specified under Section-3 of Cess Aet
The applicant shall submit audited balance sheet of the unit at the end of each financial yvear so thot fee
submitted by the applicant could be nssessed

The applicant shall provide ports in the chimney/stack and facilities such as ladder, platform ete. as per
requirement Tor monitoring the air emissions and the same shall be open for inspection and use at all times by
the Board’s siaff. The chimney/stack attached to various sources of emission shall be designated by numbers
such as 5-1, 5-2 ete. and these shall be painted’ displayed o facilitate identification,

I'hie industry shall ensure nterlocking of air pellution control devices and production processes

A Solid wastes generated from the industry has o be disposed in manner so that contamination of surface
water bodies/ground water/soil elc. does not take place,

The mdustry shall take adeguate measures to control of noise from its own source 50 as w0 comply with the
stundoards as may be applicable.

The applicant shall develop three rows of green belt on the premises with plant species as suggested by the
Central Pollution Control Board.

he mdustry shall strictly adhere with the specific and general conditions issued with CCA order. Any
vialation of stipulated conditions may attract legal action under the provisions ol Water Acl. Air Act and
Envirnnment (Protection) Act and Rules made thereunder

e industry shall epsure all safety measures and shall undertake periodical assessment by the competent
authority.
- Linit shall ensure manifest system in Form-10 of Hazardous & Other Wastes Rules, 2016 while disposing
hazardous waste

Huzardous waste should not be stored bevond a period of 90 days.

The industry situated nearby the River Ganga and its tributaries shall ensure the treatment facilities and
disposal arrangement in such a way so that no waste water is discharged in waler streamn or water bodies
CThe Unit shall strictly follow Uttarakbhand Stone Crusher, Screening Plant, Mobile Stone Crusher,
Muobile Screening Plani. Hot Mix Plant, Ready Mix Plant Anughya Nitti, 2006 and amended
promulgated by the State Government and shall obtained necessary permission from the competent
suthority with in stipulated time specified in Anpgye Poficy-2006 and amended

The unit shall ensure all measures for pollution control as specified under the Environment (Protection) Aet,
1986 and Rules made thereunder

This CCA valid for erushing of raw material {(River Bed Materials) obtained from legitimate sources only

e unit shall not operate during night hours as defined under Noise Rules-2000,

e unit shall ensure proper installation and operation of pollution control measures as required in under the
Environment (Protection) Rules, 1986 so that ambient air quality not exceed prescribed limit at any time.

The unit shall not increase the production capacity as given in this CCA withowt prior pennission of the Board.
CThe unit shall swictly comply with the provisions of Water, Air & Environment (Protection) Acts and
RulesNotifications made there under.

LUnit Shall ensure to submit complisnce report along with ambient air quality report in end march  of every
Wear

General Conditions:-

e applicant shall get analyvse the samples of ¢Muentemissionhazardous wastes al least onee in a three
month from the laboratory recognized by the MoEF and shall repon 1o the UEPPCHE.

The applicant shall however, not without the prior consent of the Board bring into use any new or allered
outlet for the discharge of eifluent or pases emission or sewage waste from the unit.

Frented waste water and domestic waste water shall be disposed jomtly w one disposal point. The applicant
sliall provide discharge mensurement equipment at final disposal poim

The applicant shall strictly comply with conditions of this CCA and submn comphance report of stipulated
conditions within 30 dayvs of receipt of this CCA. If, at any point of time, it is found that the industry is not
complving with stipulated conditions or any further direction/instruction issued by the Board, legal action
shall be imitiated against the applicant,

3 g “LJMW
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The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be leak-proof.

The industry shall provide uninterrupted entry to the STP's/ETP's inlet and outlet points, Air Pollution Control
equipment and stack for smooth sampling/monitoring of efficiency of pollution control measures.

The industry shall provide “Inspection Book™ at the time of inspection to the Beard's officials.

Whenever dug to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board's offices and all other
concerned offices. In case of failure of pollution control equipment, the production process connected to it
shall be stopped with immediate effect

I'he industry shall operate in a manner so that all emissions be emitted through designated chimney/stack

oty

In case of any damage to the agriculiure productivity, human habitation etc. by the operation of industry, it
shall be imperative 1o stap production in the industry with immediate effect and such nformation shall be
reported to Board's offices The industry shall be lable to pay compensation also in such cases as decided by
the Competent Authonty

Phe applicant shall apply before the 60 days of expiry of CCA or any change in production types/ production
capacity manufacturing  process/capacity enhancement ¢tc or any change in effluent discharge point or
CHMESION point

The Board reserves the nght 1o revoke/ add/modify any stipulated condition 1ssued along with CCA, as may be

ACCLRSAry,

L The person puthorized shall not rent, lend, sell, wansfer or otherwise transport the hazardous waste without

obtaining prior permission of the Board,

Any unauthorized change in personnel. equipment as working condition as mentioned in the application by the
person authorized shall constitute a breach of his authorization,

It is the duty of the authorized person to 1ake prior permission of the Board to close down the facility,

I'he autharization is valid for temporary storage of Hazardous Waste within premises anly

e authorized agency shall ensure that on-line data with regard to quantity and nature of hasardous chemicals
bemg used in the plant as well as air emission and waste zenerated within premises is displaved on Display
Hoard of size 6x4 feet our side the main factory gate within premises,

s duty of the authorized person to take prior permission of this Board to close and cleanup the facility for

ireatment, stvrage and disposal of hazardous wasie

[he applicam shall maintam record of hazardous waste in Form-3 and shall submin annual return in Form-4 on
or betore the 10" day of June following 10 the financial vear to which that retum relates

In no case any hazardous waste shall be disposed off on land. in any dramn. or into any water stream. All spillage
must also be safely collecred and stored.

Before the hazardous waste is stored or dumped in the facility. applicant must conduct a detailed physical and

chemical analysis of hazardous waste sample and report to the Board.

| Dried hazardous sludge from the process i the plant shall be stored in double lined HDPE pit constructed

with R.C.C. or such material which does not react with the waste contained in it

. The storage area should be fenced properly and Sign/Notice Board indicating *Danger’ and ‘Hazardous® shall

be displaved m appropriate position both in Hindi and English

[he industry shall store non-ferrous metal waste, used oil/spent oil waste in sealed drums placed on impervious
Noor under covered shed. Hazardous waste if required shall be sold only to Repistered RecyclersiRe-
Processars,

In case of any transportation of hazardous waste, the details in Furm-10 of the Haz J.yduuq & Other Wastes

Rules, 2006 shall be submitted o the Board. - X -
< \
W Vi~ ! Nl rlu
Chief Environmen H]l‘ﬁ er

# . M/V
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Utiwrakhand Treasury Form-209(1)
Financial Handbook Vol. V, Part- Il
) Form No. 43A(1)
(See Paragraph 417 and 478)
Challan form for depositing amount

@ IFMS e-Challan Bank RW- CPA»?}':E’JKGYE @
AT _J}:_, :

CTITE L —

Name of the Treasury/Sub-Treasury/Bank/Bank Branch -State Bank Of India (Payment Gateway)

Status : (8) Completed successfully.

1 Name of the person (designation if necessary or SHRI GURU HAR RAI STONE CRUSHER
Organization on whose behalf amount is being paid.
2 | Address VILLAGE SOBANPUR,
PEERUMADARA, RAMNAGAR
Uttarakhand 244715

3 | Registration Number (if necessary)

4 Full details of amount lo be deposited (for which
ourpose and in favour of) BOUNDARY WALL FENCING CHALLAN
5 Gross value of Challan : 200000
6 | Netvalue of Challan 200000
7 | Deaprtment . Director Industries
8 Related office for which challan is to be deposit Dy Director Geology Mines Haldwani
9 | Full details of Head of Account (0853 - Non-ferrous mining and metallurgy
industry
10 13 Digit code of Head of Alc As per details below
SL No. Services Detail Head | Amount
1 Mineral Concession Fee rent and interest charges. 0853001020100 200000
' Total Challan Amount- , 200000

Amount (in words) - Rs. Two Lakh only

Signature of departmental officer with seal SHRI GURU HAR RAI STONE CRUSHER
Challan No- 08530622E0056248 Amount in Figure(Rs.) - 200000
Date - 28-JUN-2022 Amount in words - Rs. Two Lakh only
Received Through

Bank Reff. No. - CPABUJKGY6

State Bank Of India (Payment Gateway)

OO G Wy %




dia
837C+8C7, Udaipur Beljuri, Uttarakhand 244715, In{
Lat 29.311874°
Long 79.0728°
22/06/22 12:30 PM
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Lat 29.31196°
Long 79.07275°
22/06/22 12:32 PM
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ICREVE TRV A Ud weuul ferdavr &t 129

29/20, Jft A3, ScAar, @A
m@mrﬁﬂﬁm-suwmmmi? fais 17! 11 )e e
aa &, Registered/AD

M/« Mahabali Stone Pvt, Lid.,

Khata No : 14, 15 & 30, PCB 1D : 20627
Village-Papdi, Tehsil-Ramnagar, CTE : Fresh
Distt-Nainital. Ouiward No-

e - mafeaf P B! {ﬁ'.‘ tli iﬁ-’ ﬁ‘,f & wen ?ﬂ FeAld TH (Consent to Establish) Tt
WA,

G W fiwaE 3 da ARG 30.09.2016 (INWARD : 64515) U7 degsmedl &l
wratere @t fdaw s 0d delt o 98 yEmea A odew Rewr v g wdemilvad fap e Bofz @

& A sdm & wafeeta oo @ qReam A feafifam R od od wene od 3 wgfea sques
@ od @ @2 awd rmvad FeER w Rnefe R o

I- T wiveR FRER T Rl e frael & o & Rola fer o @ R -

(@) =& : Khata No : 14, (Khasra No : 212 & 249 15 & M), (Total Area-2.284Hac.}
Village-Papdi, Tehsil-Ramuoagar, Disti-Nainital.
(a} TANE Stone Grits and Sand-53200MT/Monih.

() HBu ®@ W@ :  River Bed Marerial-S500MT/Month,
(o) ANaifrE amEE : Nl

(&) vged dut - DG Set (65VKVAx INas,)

wjar foww oy @ Rl of yon A fada s w @ we i wEEl @ owa s s
o

2 JEW A W smeas e, ¥ud, eRd tiked, R gfed EA du oy g fmem @ @
& e d @ o2 wid R s smfen & vds AR @ d alfle @ few dfta @)

3. 3 e A vhew IS €@ oF Y 4 &3, oW Ae T a8 A B od yfufies m@oay
stfoma & samia F2aa (CTO) U & & o) Sl FEH Ud a7 FEEE (CTO) U a2
A s g o @ ffs 3 @w @ 83 2 i @ Rl seal ade o & TaRa @ e
e B IR BW U W omiew A yawm ww & R o R s awdem @ aguee o
w2 @ e aaedE ¢ totie wiard 3 oewls W @ Reg Ra Bl @ o 3@ Rfie
wrad @ @ Fed ¢

4- 3 A vdew 3ed A @ ool A g g & Radlem gfaftad soar G

5- o, I @ @ 05, feoefioRa A afie w@ At o my, JoE @ Wl & maR A
ifies 6 @ fawlie e ol

o- 3 yfad aw Rrorw a6 valeein g@me wgd s giifea ol

7. T e g v ¢ Raiw 30.09.2016 ¥ Raid 29.00.2021 aF @t sl @ fow da @

8 3O &l FUeE 38 WER 3 fem wd, B ofda ay guea atc @ ARl 2 ageu 2

o TN @ A 38 yan fem ol B ougwn wreed fread g @ @ ygme weweli da-Rieed
g dd e g @ m e geale un e me R amin Rem el swwefim s @

ARl VINOD KUMAR

14:15:17

€ el L0 il @ A ot 3 werdt aeh o s ot B Ry i dRnaymbacreary

LY 1“!ﬁ?ﬁﬁl‘ﬁlrni‘ﬁbﬂfhj" eV Order ) SO Order (PO H) Uploaded in NN an T9MEHNT 175 from 1P Yoz 610

V@ T e o A v Elﬁmuﬂrﬁmnﬁﬁﬁﬁﬁhmum Server)

wnom TPAV # LHUSIKART3

B 22 T-Mahabali Stonc Py Lad accepts the LEG AL respansibiiing . . " i
nd andertakes that e TurmishedGirmsuatad o:c Onpeenddocd4326017/12/2016. TP AV # LHUSTRARTS

b

boow= oy B



-valualing uniicensed UynamicF Uk Teature. CIicK Tere Toraetans.

fileval
oS A o B 7 Tee T A @ 4% @ ww # a 129
12- 30w & T g@ ofan famgat A 9 Rni, sRwr A= R A g@ fR g RE aad @ warl
o A e @ o dn uer @ go fm &g fefie w9 3 o feeem feu e
©13-70W 3w @em Ael A 3@ offE 0d W T Metalled Road T oo R aid

14- 70 o B o s y-ae 3 emwEEr 15 ok 3 R ifaam @ Feln o o e @
R 3 e o @ e wafa B aR R o offef 3 eadm W@ g & w
s-ae A 13we A Aftm B a 3 Ty

15- 650800 ewar & T ¥ & ik B & Jod wed & gwu wim @t ud vl afa
yea frsw 3 pafies gewilod @ @wa &t 9’

16- 30 3 wufeen (Ewem) Re@-1986 @ ammie = ghim wrd ¥ Rl wesl @ ama e
garws Harerd R a7

17- 300 GW T WWR R Wa dw B wmuen &g fefa seE w3 do-ssemieino-EE By
2015 Rai@ 31.10.2015 d s odl & wae ghftaa o o3

18- 300 # W 3w, Wi @i, FEOER W AeEd ©@9 3w Iga @i, 2005 3 yegEl @
squea Yafaa e ord g K dw @ e s dif 2@ yeuEl @ SR & few

19- 7% w@ar gEafd 7 Natueal Screeming and Crushing uigenar ngl

20. 3 # oy A gigafy @ e sffes @ aded oo ddftde aR & wwar wft 7 @
|

21- 7¢ @ FEAl wd wifems vd aig fifem @ oravls Befa @t @ @ B v Rl 2 A
e Wigla ya & @ a3 A ga afifeE-1974, ag affaza-19e T valww
(o) aftfaas-1986 U4 39 el TAING el & youet & squAE Gl &

22- 300 W B RS s 3wl vd Rrrgen o Ram } e wWiglt smea wd ot @ TR

gu ang & B afwm fofaa fftre odl vd aere adf @ yed (7 wEEEe dguEE @

&7 w3 g fnle aed wEf (co) w7 frm @ R oidem @8 @ afier gfiw B R
BEk ARl UA (Consent to Establish) @ 9@t & geitaea Ba o s e w2 B Ba al

e fifine pd wwer odt & W A 3w gw 3@ ooy & Reie 03.12.2016 @ R
yauieE 3 e UG @ o) squiea e fefie ifm @ @, smwr wved weea o
forea ay R s

ey

u""..‘

(faale fiea)
aexg yha
90 o v Raieaudemgar

vfifefy - eolm sftmerdl (wo), Imwwwe vafew dwm @ owgEw ReEw @Y, agEd ﬁt goad @
\/,z"" AW B FqueE &g M |

(T

— o
% Y
\ » . .
yzkazu Wt
= ‘\"\-1\.-
:_.-'
e g S ceding from UiDAl VINOD KUMAR

= Member Secretary
e-Signed On 27/10/2016 14:15:17
{Organic Authentication on AADHAR from UIDAIL Server)

v PrdCRIECO R RERATCET Order / NOC Order (PCR) Uploaded in XGN on 190072017 11:17:35 from 1P No: 610,100,200, TPAV # LHUS1K4R73
B 2062T-Muahabal Smone Pvi Lid accopts the LECG AL responsibifity
and undertakes that the furpishedGarasaatad oo OmivondsodH R ET1 272006, TPAV # LHUSIK4RT3

O & == 4 A
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RT3
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A, 2011 B T WA PRYE, YN W G SO, ST PRI, SRS,
ﬁrdga%mﬁwianﬂs‘zm%mﬁmﬁﬁahﬁmwﬁmﬁmﬂ:ﬁ

®H BIN Wolko B9 g, W0 demer, dadld IeTR, smeg e @
TR G VHA 2284 §IRW (564 1Y) WY Y i WA wAR A vigm A

* mﬁ#mﬁaﬁ‘rﬂwwmﬁs‘rqﬁ w 2 forg amanha & @
IRifad W BIR B g0 DY B FER 500 HeX W s B I, e g
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1, ©F IR WA T PIR IR ¥ FEme /daR " @ R Ul
IREET IaRIETE @MW (Y T, 9Reas UE WueRw @ [N
forasraeil, 2005 & anefi @)

WM BYR T IR @ 9R Red @ o ma A ey B @i
3. TN DIR W T BIR ORER § T 15 e @ wu A an Rad

&?mmrﬁtﬁaﬁmmﬂﬁaﬁﬁmﬁxﬁmwaﬂww

E O I o o O el B 1 B E A 2 SR Ol
a(m) F affa) @ afe &F ¢ O 9F TSRV B FAT WSRO WA &Y

: i ¢ o
F1 PR ) frpviEeii-2005 @ SaR faanfEmd /3oy e /3
forenfYert /v o -afterd, @w el /e Frias (fwe, e
v @R EN Wit Attt @ es) G Srdarl @1 e |
s TR SR W N UF 3 W 3 SEEE @ de @ AR @ g
8 A 9%H W Vwd @ R @ “#fﬁl‘ﬁﬂﬁﬁm'ﬂ’?ﬂﬂ:ﬁ
SUANT BT AL |
5. WW#WVWﬁW 1@& quwaﬂw

ﬂgiru-m AL

A, Any Spegific Information Ca |$3&1 1 b .w

uﬁ -Mahuba Ii‘tl s Pyt Lid wecepts the LEGAL re p jeliagty SQIE{
g and andertikes tha i the furpished informstion B CORIRECT & A
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; BIN / T e / TR aR @ AFTEl 03 961 O g3 s + el @
Neifar weald ver fRl oW sl Pria oefeg swowen ved/ Vil
2014 /2673 /2013, AT 23 oW, 2014 T A T g0 st 02 (3) Tl
A zurraiG | B S @ A e TEeg wed Wighy v a8

H

(bt 2
ST e i |

e e | R {1}/v11-1/2m4/23-mf2u13 ARG
ufaf: maﬂﬁwﬁ@wﬁmﬁr%ﬁﬂﬁa -

Wi /wfEE, #o i, IERTEYE VI |
;.gﬁgj’:ﬁwﬁ* ﬂuwwﬁmﬁm#ﬂﬂ'ﬂﬁmwré|
3. AN U wE /afed /ol aie, SeRave e |
| 4.%W§mﬂhwwﬁg@mm$méi
i 5. HYSHYYd, P / TEaTe, IERIETS |
?WWWW!
| 8. WA (ARORYE) ST, ISORITS T |
| 0. I fivd, o RuTe, See @ 3w fdw & W M 5 S
1 Frrft Tore ¥ it S gY, 3 100 TR U @ Suae & e
| |
| 10, Frr, ToaTdodio, Wi IR, 2RI |
11, 6 WIS | ‘
IFT T
oy (el = 1O oy Serey (Emmﬂﬂ
FIGT 1915 /20~ fuj2au-s & 03-a7-200y o wfim

SEEAT GG hgmad do s st b S,
- aenE gUETRim Mere,
- auGeas WIFR Yeftar e (@i&/.s
Bl

v Any Specific Information Called for (000) 1ploaded in XGN on 14092006 143903 from I e 117305143 104
B. 20627-Mahabali Stane Pyt Lid accepts the LEG AL respansibility

and undertakes that the furnished information is CORRECT & ‘.v.l‘. CURATE.
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SERIEYE ITHA
siefis e (@) sarT—1
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: Hrfe g -

ITEA @ Fralcrd SN HE 636/ VII-1 /10~ B9 /2015, A 31 SR 2015 EW
adgE A Reg &R ey, weEd Wi g woldo &1 vm g dio devEa el
TR, g Afidd B aFTid Ba I 2284 ERW (564 UHY) AN M 4 FerETs @
Her 813 B W B, WA wie od veavdae s AR 2011 & arerta 200 2R sfafea
T T PYR WG /HAied ¥ Blowy wal /vl & el o5 (Ta) T 3 Rl &
fav aFfen Wiga @ wi | gw wes d PRve qw @ @fe ged ooware. deg @
T3 HEn-2085 / @A/ Efodo / @odoadlo / Aare £ 2020~21, fid 25 FaER. 2020 3
aueel @l T U & w0 A fem wAR FReE Ao semell we F9R viofde & oe A
W OIS, aERitel AR frc e aar e aid Ul 2284 80 (584 UEE) 9 4 A

?ﬁ‘f@ﬁhmmaﬁmzzaﬁuﬁmﬁwﬁﬁm@mw?ﬂ%ﬁ
FEAEUE R BN, W @i, didge W BIR. dAEe Wi @e, GerEae Wi, 8
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01 IR 2020 W S maﬂaﬁamfﬁﬁgmﬂ#mﬁﬁﬂﬁ#ﬁmfhﬁ%ﬁmhﬁ
A YEH B A E -

1. AR T PEL W ©re, deudu, Aed W B mars weta
ife e e, W@ few e IFEn ifd-2020 & A1 'ﬁﬁﬁ'ﬂ'@l? z?_'n
BIR /WP G 3ae 4 B :—ﬂmﬁ afeeifla wwa wal (fag w20 1 @ 6 aq)
w1 aurers far e R @ s @ dda e B ) @ A

G |
2. W P AN & aeIR-l & fie g 7 (15) gd Reg a9 @ aEEIEE Hio
s g e wiften Ho 1645 / vHoTHo /2020 dcfaeR fore @ SeREAvE W 4

3} aiRd AW @ IR A e B

3 M@ e & R w1 (1) & AR IV Yob WA @R fd Adiiie
Y @ IWE den §-vEn 0ed A e B o 8 g Reifa g dds 2 o
fg QA1 BV | W BN IRV WK B @ S0 AR Wi @Rl @ g s
I 01 ME & arald onn A8 SRl arll 2 o @ie &1 -t dide A R
AR |

4 H HIN AlM-2020 @ AW W @ W 6 (F) B IATER WA BIR HAESH B
b%e Aefgel (e ¢4 &) &1 HE W w0 100 WM &A@ WEGRR el au
@I wree /B R B 1 guaEin (dig, 40 & A ® Fo 025 Uil @
Bl WAl SR glael ud Wl s ged & wy ) e dansiee oess el
HI @8 1a @ Jar A o B o afadd g
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5. Wi B Aifd-2020 & AE-1 & fg Wedl 6 (@) § FHUR ©A FIW & W@l &
BN @ @ vaw § A el del W engensss tHae ta dododiofo de s
» @wa W enfa s aw ReifEm & Hode veas e fSaed v g«
afed frewen & cawdla srtem d e Fom) aegEr e @ sl B
AR |

6. ™ HYR Afd-2000 @ WU~ B R W 6 () B AN wvER A e e
I g vt suafra @ oA e o R afeel e analde
g & A e & W s ofism A aRE @ e wa W & 3 FaawEed @
fam 13(5)(@) & srpEn @dad @ S |

7. W I 2000 & FAW-1 B @ 9@ 6 (U) & IR ©F R @h g
daR e ge waiaver v wfd e gee ® 1 R gea W R 2g v 25 o ufd
R WA Wi &) o 9 & B g H @l & ofteea 2 dale e @
ARBN g1 §-99F 0 W A6 B e

8. T BN Af0-2020 B HAY-1 & &Y W 6 (3) & FTHN WA BN @il2 g &
&9 ¥ F9 fFg ) SuEe @ W A Process [&8 T B TR crushed material
Screened material 1 @Y URads 9 & FAWET Processed material @7 T #]
Al 3 & apdm |

9. JEEH Al & FW W P AR-2020 P WA B W TR 2 (15) 4§ W
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aadl M d—va=1 idE A Wiie an

10. T e AfY 2020 @ ARl F g we 2 (16) & FWN W@ HaWA @ @
gafERy] HR&Y U8 e (AR 41 3 Consent to Operate fomT T sufam él
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Bhawanipur Chhoi, Uttarakhand, India

i 83CQ+X3R, Bhawanipur Chhoi, Uttarakhand 24471%

B Lat 20.322036°
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usher

Bhawanipur Chhoi, Uttarakhand, India

Papri, 8B3CQ+R3H, Bhawanipur Chhoi, Uttarakhand 244
Lat 29.322226°

Long 79.087976°

21/06/22 03:03 PM
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.. Bhawanipur Chhoi, Uttarakhand, India
B 83CQ+RQ4, Bhawanipur Chhoi, Uttarakhand 24471
B Lat 20.321965°
Long 79.089163°
21/06/22 02:54 PM
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r, 1 /
..p GPS Map Camera w

- Bhawanipur Chhoi, Uttarakhand, India
. 83CQ+RQ4, Bhawanipur Chhoi, Uttarakhand 244715, India

e crusher + Lat 29.32181°
i 1 Long 79.089599°
Google 21/06/22 02:48 PM
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Long 79.088278°
21/06/22 03:00 PM

anipur Chhoi, Uttarakhand, India
83CQ+X3R, Bhawanipur Chhoi, Uttarakhand 244714
* Lat 29.322784°






_ Regional Office
w‘ ?";‘; Uttarakhand Pollution Control Board
S Awas Vikas Colony,Haldwani (Nainital)
AMBIENT AIR QUALITY MONITORING
1 Report No. AAQMIMHLD/2712022-23
2 Name of City & Address M/s Mahabali Stones Private Limited
Vill- Papdi, P.O- Pesrumadara
& Ramnagar, Distt-Nainital (Uttrakhand)
3 Date of Monitoring 21.06.2022
4 Sample Collected by Sh, Ayush Negi SA
Sh. Pravin Arya MA
OBSERVATION
Parameter Monitaring Location Measured Value Standard Value
(Hg/m?) (pg/mY)
Suspended
Particulate About 10 meter from 590.1 600
Matter (SFM) crushing unit.
___;ﬁ' 1§ -i S U R e,
Scientific Assistant Asstt. Scientific Officer Regional Officer

# ~= g bt



o HEAD OFFICE
~wr—  Uttarakhand Environment Protection and Pollution Control Board
e S : '
Sl “Gauri Devi Prayavaran Bhawan’
468, LT. Park, Sahastradhara Road, Dehra Dun
UEPPCB/HOYCon/M=195/2019/ 15y Date: ' i

REGD. POST
To,
M/s Mahabali Stone Pyt Lid,
Khata No : 14, 15, 30,
Village-Papdi, Tehsil-Ramnagar,
Distt-Nainital.

Consolidated Consent to Operate and Authorization hercinafter referred w as the CCA
(Consolidated Coasent &  aunthorization) (Renewal) under Section-25 of the “Water
{Prevention & Control of Pollution) Act, 1974" amd under Section-21 of the *Air (PPrevention
& Control of Pollution) Act, 1981™ and Authorization under “Rule-6(2)" of the “Hazardous
and Other Wasie (Management and Transhoundary Movement) Rules, 2016" notificd under
“Eovironment {Protection) Act, 1986™ as applicable (1o be referred hereinafier as Water Act, Air
Act il Haeardous & Other Wastes Rules, 2016 respectively).

[ PCBID - 20627 Inward ID - 238247
| CCA (Fresh)
_Consent No, 39774/ _____ Date: 15032018

COA is hereby gramed to M/s Mahabali Stone Pyt Lid located at Khata No : 14, 15, 30, Village-
Papdi, Tehsil-Ramnagar, Distt-Nainital subject (o the provisions of the Water Act, Air Act and
Hazardous & Other Wastes Rules, 2006 and the orders that may be made further and subject 10
following terms and conditions -

! This CCA is granted for a period up to 31-03-2020 ond valid for manufactuning of

following products with Capital Investment / Net Assets Values T7.26 Crs
S| LastCTEorCCA | Present CCA (Fresh) }
No. | Product r OQuantity 1' Mreodduoct [ Quantity i
! [ 'n | (Per Month} r e ) £ (Per Month) |
A Stone Cirts amid 1 5200M1 Stome Girits and f S200M1 i
| Sand DA ORI

Specific Conditions under Water Acit:-
(1) The duily quantity of effluent discharge (KLID):-

| ]Iul.“‘l;‘ EHucnt N Mil | Mil ]
[ Sowage | N@ [ Wi |

M&t_(__li nr!.’g‘fé :__ l"n-st'nt_(:.‘{._":-'s [l'_rﬂ':_llr] ) _ ._ .!

(i) Trade Efffuent Treatment and Disposal: . . Nil_ .

tiii) Sewage Treatment and Disposal: The applicant shall provide comprehensive Septic Tunk
& Soak Pit as is required with reference to influent quantity and quality,

i Conditions unider Air Act:-
(i) The applicant shall use following fuel and install a comprehensive control system consisting
of conmrol eguipment as is required with reference to genermtion of emissions and operale
and maintain the same continuously so s to achieve the level of pollutants to the following

standards

A e %/
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(vii) The unit shall comply with any other conditions specified in the guidelines issued by the
MoEF ar CPCB/SPCT from time 1o time.

5 This CCA is valid for f_‘rm-hiug-'_& Sereening processes only.

6. Compulsory documents to be submitted by the Industey/Unit:-
(1)  Anngal return in Form-4 and Waste Disposal Manifest in Form-10 under Hazardouos
& Other Wastes Rules, 2006 and Third Party Audit Report.
(1) Environment Stmement in Form-Y of Environment (Protection) Rules, 1986,
{iti} Quarterly complinnee reéport of the CCA, photograph of ETP/APCs/Waste Storage

Aren,
7 Unit has to apply for renewal ol CCA well in advance of 60 day s of expiry of this CCA.
8. Competent Authority reserves the right 10 changemodify/add any time any condition of this
P DA
i, Linit has o comply with the other general conditions as apnexed herewith. Non compliance

of any provision of this CCA and provisions of the Water Act, Air Act and Huzardous
Rules & Other Wastes Rules, 2016 will results in legal action under the aforcswid Acts
and Rules.

10,

Mem CrElary

Copy to - Regional Officer, Uttarakhand Environment Protection and Pollution Control
Board, Haldwani for fnformation and compliance of the same -

[
-

Chiel Environment (Mficer
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[s. Stack Stack | Type of Fuel Emission | Emission |
| No | attached with | height Fuel Quantity Cuontrol standards

| (' L] | Eguipment not to
g i e : exceed |
1 3 | DG Set 5 HsD 90Lar/Hr | Natural Drafi -

| | (650KVA) x & Acoustic .
{1  1Nes o o 1 & ___ Enclosure | s N

BT T T T

“Nottoexceed [ G00ug

In caxe of stoppage of funcioning of air pollition control equipment, production hus to e
stopped immediately and ihis Board hes to be intimated by fax/phonecmail with a report in
this regand to be disparched immediately.

(i) Noise from the 1.G. Set and other source(s) should be controlled by providing dn acoustic
enclosure as is required for meeting the ambient noise standards for night and day time as
prescribed for respective areastzones (Indusirial, Commercial, Residential, Silence) which
are as follows .-

Standards [Mindustrial Area [Commercial Arca | Residential Area | “Sileuce Lone |
for Noise | Day | Night Day Night Day | Night | Day | Night l
level in | time time time time e time time | time

db{A)Leq | 75 70 65 55 55 45 |50 | 4«0 |

Diay ume: Tronm 6,00 am to 10,00 pom. Night time: from 10,00 pom, f 5 0 . .

4 Conditions under Hazardous & Other Wastes Rules-2016:-

(i) Number of authorization and date 0T 1SSNE . -=sesosemcermmrmemrmee

(i1} The Factory Manager of Mis Mahabali Stone Pyt Ltd,, Ramnagar, Distt-Nainital 1
hereby granted an suthorization 10 operate & facility for collection and storage of Hazardous
Wwasles.

(i) The authorization is granted to operale 2 facility for generation, collection and storage of
hmzardous wastes within factory premises for following category of wasles -

| S.No.

{iv) The authorization shall be in force for a period up to 31-03-2020.

(v} The aut_lmrimlim' is subject to the conditions stated below and the such conditions as may
be specified n the rules forthe time being i force under Environment {(Protection) Act,
1986,

Terms and conditions of authorization:-

(i) The authorzation shall comply with the provigions of the Environment (Protection) Act.
1986, and the rules made there under.

(ii) The authorization and its renewal shall be produced for inspection at the request of an officer
authorized by the SPCB/PCC.

{i1i) The person autherized shall not rent. lend. sell, transfer or otherwise transport the hazardous
wastes without obtaining prior permission of the SPCB/PCC

(iv) Any unauthorized changes in personnel, equipment as working conditions as mentioned in
the application by the person authorized shall constitute a breach of his authorization.

(v) It is the duty of the authorized person W take prior permission of the SPCRPCC 1w close
down the facility.

(vi) An application for the renewal of an authorization shall be made as laid down under these
rules.

_3.

y A

o

| Category " Quantity of Waste for which l Mode of Disposal
| ' (Scheduole-1 & | authorization is being issued
Lol . soenvery | OMRA) ﬂ_‘ _____ R
L 1 [Schedulel-3.] 0.100 | Regyelable |
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Specific Conditions:
The applicant shall provide 151 mark water meter 1o each water supply source and shall regularly submit
returns of waler consumption in ihe prescribed form and pay the cess as specified under Section-3 ol Cess Act.
The applicant shall submit audited balance sheot of the unit at the end of cach financial year so thit fee
submitted by the applicant could be assessed

The applicant shall provide pons in the chimmey/stack and focilitics such as ladder, platform ctc, as pe
requirement for monitering the air emissions and the same shall be open for inspection and use at all times by
the Board's siaflfl The chimiey stack attsched 1o various sources of emission shall be designated by nimibers
such s S-1, -2 erc. and these shnll be painted’ displayed to Tacilitate identifcation:

The industry shall ensure mterlocking of air pollunon control devices and production processes

A Solid wastes generated lrom the industry has 1o be disposed in manner 5o that contunination of surface
waster bodics/aromad witersol eic. does nit lnke place. !

The dustry shall ke adeguate measures 1o control of noise from its own source so @ o coniply with the
standards as may: be applicable.

The applicant shall develop three rows of green belt un the premises with plant species as suggested by the
Central Pollution Control Boded

The' indstry shall sirictly adhere with the specific and general conditong issued with COA onder. Angy
violation of stipulied conditions may attract begal action under the provisions of Water Act, Ar Aetl and
Environment (Protection) Act and Rules made thereunder.

The indusiry shall cnsure all safety measures and shall undertake periodical assessment by the competent
authority,

Unat shall ensure mapifest system i Form-10 of Hazardous & Other Wastes Rules, 2006 while disposing

harardons waste,'

Hazardous wiste shiould pot be stored beyond o period of 90 days.

Plae pnclustry situated nearby the River Gangao and ity tribataries shodl ensure the reatmes! Bwcilibies and
dizposal armngement i such o way so that no waste water is discharged i water stream or watler bodics

P sty covered under Environment Impact Assessment Notilfication, 2006 (as amended from nme (o
time), shall stnctly comply with the provisions of this Notification

The wnit shall stocily comply with the provisions of Water, Aw & I (F) Acts and Rules Notifications made
theteunder

. Thi: Unit shall strictly follow Uttarakband Stone Crosher, Sereening Plant, Maobile Stone Cruasher,

Mobile Sereening Mlant, Hot Mix Plant, Ready Mix Plant Anaghya Nittd, 2006 promulgated by the State
Gavernment mnd shall abtained necessary permission from the competent authority with in stipulated
time specificd in Anogva Fafice-20016, ;
CThis COA valid for orushimg of raw miteriul (River Bed Materials) obvwained from legitimale sources only

e unht shall ensure proper installation and operation of pollution control measures as required m under the
Enviroament [Protection) Rules, 1986 so that ambient air quality not exceed prescribed limit st any tme
- The unit shall ndt operate during night howrs as defined under Noise Rules-2000
e unit shall nol merease the production capacity as given m this CCA without pnor penmission of the Board

Gicneral Conditinns:

Mhe applicant shall ger wnalvie the samples of effluen/emission‘hazardons wastes wt beast once i o thres
mmpith from the labortory tecognized by the MoEF and shall report to the UEPPCHL

M applicant shall howeser, nol withowt the prior consent of the Board bring into use any pew or aliered
eftlet for the discharge of ellluent or pasts emission or sewage wasle [rom the unil

Vremed waste water and donestic waste water shall be dispused jointly ot one disposal point. The applican
shall provide discharge measurement equipment st final disposal point,

The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA, I, a1t any point of time, it is found that the mdustiy 15 nol
complving with stipulaied condibions or any lurther direction/instruction issudd by the Bourd. legal action
shall be initinted apanst the apphicant

The applican shall movntaoy 2ood housekeepme. Al valvesipipes'sewerddrains ete. must be leak-proof.
-
‘H""" W




